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RC  IDA 286/91 

Bath sides present. 

Counsel for respondents submits that a joint 

counter affidavit will be filed in all these cases 

•within 3 weeks. Counsel or applicant may file 

rejoinder within one week. Call on 31.1.92. 

17.12.91. 

N'JK & ND 

(25) Mr PU Nedumpara- Petitioner/Respondent 
Mr K Rarnakumar - Respondent/pplicant. 

Respond e nts have riled MP 160/92 seeking to adopt 

the reply statement filed in CA No.814/90, copy of which 

/L> endlosed with this 0A, as the reply to this CA also. The 
Lk learned counsel for the respondents submits that DA 814/90 

is fixed for final hearing on 4.2.92. In the circumstance, 

let this flA -also belisted for final hearing alongwith 

that DA. 

Rejoinder, if any, should be filed well before that 
date, call on 4.2.92. 

27.1.92 

4.2.92 	 SPM&.VH 
Mr.!ajendran Nair/Mr.Rarnachandran Nair 
Mr.NN ugunapalanSCGSC 

q . 	 The iarned counsel for the respondents Shri 
NN Su napalan has filed a stateLnent that in 30 identical cases 

the counter affidavit has been filed and those may be 
heard along with these cases together. The learned Counsel, 
for the applicant wishes tth file rejoinder. The learned 
counsel in any of these cases ate at liberty to file 
rejoinder if so desire within one week with a coy to 
the learned counsel for the respondents. 

List for ffnal hearing along with 30 cases 
mnetioned by respondents in M.P. on Z4 , 2 1 1992 aftemn 

c vv l .  
4.2.92. 




